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L. 59530 —faeRl Har gay IfAfATA, 1999 (1999 &1 42) &I URT 6 H 3U-YURT
(3) & @ (&) 3R YRT 47 A 3T-YRT (2) GRT Ye LARRAT FI AT A U, HRAT Rerd
do, Tdegrr facelt Her vy (RSl #gm # IUR S 3¥ar 3UR &A1) fafAgerad, 2000
(3 A, 2000 Fr IFRAFIAT F.HAT. 3/2000-3Rd) F fAFafafaa darya war g, 34—
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2. fafear (4) 3 _Heiee:

fagel a1 vaw (RSl AF & 3R @ 3¥ar 3uR &an) fafagamaeh, 2000 (3 #, 2000 &
IFRAgTAT . BAL. 3/2000-3Rd) A, RAfagdw (4) & su-R_fAws (2) & 3u-ws () A, "UIE
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[T. BAT. 286/2013-3TReT]

Tg ARMOT Y, GHRT AT HAGIUTUD
urg fewqoft: Fe fafazenae 5 &S, 2000 @I SN.TA.AR. &. 386(3) & IANYT WHRT IUT &
HIOT 1, @S 3, 3U-WS (i) # YHRAd H =T A IR deuarq AeAfeai@d grr
Fanfaa & o=

25 30TET, 2000 & S.UH.3R.H.674(S),

8 IS, 2002 & A.UA.IR.H.476 (3),

31 fede], 2002 & Sf.UE.3R.4.854(5),

9 Selr$, 2003 & SIL.UH.IR.E.531(3),
9 Fel$, 2003 & SA.TH.IN.H.533(3),
23 AT, 2004 F N.TH.MR.H.208(3),

22 feHeR, 2004 & SN.UH.IR.F.825(3),

9 HEd, 2005 & SI.THE.3R.H.60(3),

22 fageR, 2005 ¥ S.UH.IR.H.739(S),

16 3R, 2007 & SN.TH.3R.H.663(3),
30 STIaRT, 2009 & SI.UH.3R.H.61(3),
24 Se1S, 2009 & SN.UH.3R.H.547(3),
23 4R, 2009 & S.TH.3R.F.836(3),
03 31T¥d, 2012 & SN.UH.3R.E.610(3)
17 ddeR, 2012 & SN.UH.IR.E. 832(3),

11 REeR, 2012 & SN.UH.3AR.H. 886(3),
21 TR, 2012 & SN.TH.IR.F. 916(3),
26 TEY, 2013 & ST.UH.IT.H. 125(3),

20 SI, 3013 & SN.UA.AR.H. 384(3),
b STHIRE
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RESERVE BANK OF INDIA
(Foreign Exchange Department)
(CENTRAL OFFICE)
NOTIFICATION
Mumbai, the 5th September, 2013
Foreign Exchange Management (Borrowing or Lending in Foreign Exchange) (Fourth Amendment)
Regulations, 2013

G.S.R. 595(E).—In exercise of the powers conferred by Clause (d) of sub-section (3) of Section 6 and sub-
section (2) of Section 47 of the Foreign Exchange Management Act, 1999 (42 of 1999), the Reserve Bank hereby makes
the following amendments in the Foreign Exchange Management (Borrowing or Lending in Foreign Exchange)
Regulations, 2000, (Notification No.FEMA 3/RB-2000 dated May 3, 2000), namely:—

1. Short Title & Commencement

(i) These Regulations may be called the Foreign Exchange Management (Borrowing or Lending in Foreign

Exchange) (Fourth Amendment) Regulations, 2013.

(i1) They shall come into force from the date of their publication in the Official Gazette.

2. Amendment of Regulation 4

In the Foreign Exchange Management (Borrowing or Lending in Foreign Exchange) Regulations, 2000
(Notification No. FEMA 3/2000-RB dated May 3, 2000), in Regulation 4, in sub-regulation (2), in clause (i), for the
words "fifty percent", the words "hundred percent or such other limit as decided by the Reserve Bank, from time to time"
shall be substituted.

[No. FEMA. 286/2013-RB]

RUDRA NARAYAN KAR, Chief General Manager—in-Charge

Foot Note : The Principal Regulations were published in the Official Gazette vide No. G.S.R. 386(E) dated
May 5, 2000 in Part II, Section 3, sub-section (i) and subsequently amended vide :

i.  No. G.S.R. 674(E) dated August 25, 2000
ii.  No. G.S.R. 476(E) dated July 8, 2002
iii.  No. G.S.R. 854(E) dated December 31, 2002
iv.  No. G.S.R. 531(E) dated July 9, 2003
v. No. G.S.R. 533(E) dated July 9, 2003
vi.  No. G.S.R. 208(E) dated March 23, 2004
vii.  No. G.S.R. 825(E) dated December 22, 2004
viii.  No. G.S.R. 60(E) dated February 9, 2005
ix. No. G.S.R. 739(E) dated December 22, 2005
x. No. G.S.R. 663(E) dated October 16, 2007
xi. No. G.S.R. 61(E) dated January 30, 2009
xii.  No. G.S.R. 547(E) dated July 24, 2009
xiii.  No. G.S.R. 836(E) dated November 23, 2009
xiv.  No. G.S.R. 610(E) dated August 03, 2012
xv.  No. G.S.R. 832(E) dated November 17, 2012
xvi.  No. G.S.R. 886(E) dated December 11, 2012
xvii.  No. G.S.R. 916(E) dated December 21, 2012
xviii.  No. G.S.R. 125(E) dated February 26, 2013
xix. No. G.S.R. 384(E) dated June 20, 2013.
xx. No. G.S.R. dated
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